
File )1», 10/03/2019-NCLT

Wm fifaWWW NATIONAL (‘UMI’ANV LAW TRIBUV‘AL

wm wife 4,
m a? 31V mew em

6 " Floor. Block-3.
(:00 Complex, Lodhl Road,
ae M/New Delhv 110003
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ORDER

There shall he Special Hench at Bengnluru from 214101910 26.42019 & 29.4 201910
35.2019 10 amend [he manor; listed before Shri Rnimwnra Ran Vulanalln. Member (Judicial) and
Dr. Ashok Kumar Mislrm. Member ('1 echmml), The Specml Bench shall cnmprise of

Sn ml l1 null al N LT B galuru
1
, Shrl Rumkonda Murall, Member (Judlclall

2, Dr A>hok Kumal Mlsl’ll‘d. Member (Techmcall
The Constil‘mlnn ofBench 15 a: per secllon 41‘) (3) oflhe Companles Act. 2013
Th1s is in mudificmion of Older of even number dalcd 17.42018 li‘om 3342019 to

26 4.2010 & 29.4.201910 3.5 2019 (ml)

T1115 1\~'ue_~ will} [he upprmul n1 Hun'ble Pres1denl.N(ILT W(s v m )
Registrar, VCLT

Telephone: 24353451
Copy m;-

1 vs. no llon’ble Prenuern Nalmnal Company Law 1 bunal, New Delhi
2 Hun‘hle Members. Nauonal Company Law lribuual.
3, Secmlnn.Nallonal Company Law lzlbunal. [\ew Delhl.
4, Officers M anional Company Law Tnbunal. Princlpal Bench, New DelhI,KolkaIa’Vlnn1halr

(Ihennal’Ahmcdnbad’Allahabad/BengaluruChandlgarh’Guuaflrall/Hyderabnd.laipunCulmck
5 93 10 1mm Secretary, (Sh. Gynneshuar Kumar Singh) Nlll'lls‘lry ol'Furporale./\1Taus.Ncw

Delhi
6 NCLT wch me/ Nollcc Board,
7 The lnsfilnm ofL'l-nncrcd Accounmms nflndlrL ITO. Ne“ Delhi
8 The lnslilule or Company Secrelnries ul‘lndla, 1C, , House 22. lnslkulioual Area. Lodhi

Road, New Dell“ , | 10003,
9 The Immule hl' mm Accuunmnlsor India. EMA Bhawan, 3 lusrlrurional Area. Lodhi Road,

New Dellurl 10003
10 Cor-perm La“ Advlser. 1511, Basam hnclave, Palam RDWJ.NEV1'DBll\lrllOI-ls7
ll Taxman Allied Servrces 1.th 5‘) 32. New Rohmk Road, Dell“.
12, The All India Repnner Pu 1.111,, 317D. ‘3‘ Block, Dclln Hrglr Conn, Neu Delhi,
13 Bar Councl1,New Delhi Mumbal,


